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BEFORE THE HON′BLE NAT=ONAL GREEN TRIBUNAL

SOUTHERN ZONE′ CHENNAI

0.A.NO.■ 99 of 202■ (SZ〕

IN THE MA7‐「 ER OF:

Sri.Shankar Narayanan Bala Krishnan′

丁elangana and Ors ...Applicant(s)

Ve rsus

State of Telangana

And Ors ... Respondents(s)

REPORT FILED ON BEHALF OF RESPONDENT NO.6

I, D.S. Lokesh Kumar, S/o. Sri. Somaraju, aged about 43 years, Occ:

Commissioner, Greater Hyderabad Municipal Corporation (GHMC), Vo.
Hyderabad, do hereby solemnly swear and state on oath as follows:

It is respectfully submitted that,

1. I am working as Commissioner of Greater Hyderabad Municipal

Corporation (GHMC), Hyderabad. As such, I am well acquainted with

the facts of the case. Further, I am deposing this report in continuation

to the report flled by GHMC dated 05.03.2022 and in view of the

orders datedt 07.03.2022 of the Hon'ble National Green Tribunal,

South Zone in OA No. 199 of 2021 based on the records available with

the respondent Corporation.

Biomininq and Bio-remediation of the Leoacv MSW at Jawaharnaoar

2. Subsequent to the letter addressed to the Member Secretary CPCB

[Annexure Rl enclosed] with a request to depute the technical

experts for advising and guiding GHMC on how to proceed further with

bio-mining of already capped dumpsite in view of the orders of Hon'ble

NGT, dated L4.02.2020 in OA No.606 of 2018 and Hon'ble Supreme

Court orders dated 31.01.2022 in the Dairy No. 8943/2021, the

Additional Commissioner (SWM), GHMC, Superintending Engineer

(SWM), GHMC and Executive Engineer (SWM), GHMC have visited the

CPCB on 25.03.2022
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3. The Member Secretary, CPCB and Chairman, CPCB during the

discussion with GHMC deligation have conveyed that there is ncl^ '

technical expertise available to offer from CPCB and suggested that if

GHMC would like to take up biomining, they may seek the advice of

expefts from reputed technical institutions like IIT.

Further, global tender inviting Request for Proposal (RFP) for the work

of "Disposal of Legacy Waste from scientifically capped Jawaharnagar

legacy dumpsite through Bio-mining and Bioremediation for land

reclamation, resource recovery and suitable disposal of residual solid

wastes as per SWM Rules 2016" is floated on e-procurement

Telangana platform by Greater Hyderabad Municipal Corporation and

the same was published vide Tender (RFP) notice no.

13/SE(SWM)/GHMC|2O2L-2022 dated 28.O3.2022 [Annexure R2-
Tender notice issued by the Commissioner, GHMCI

As per the RFP document, the last date for submission of the proposals

by prospective bidders is 13.05.2022. Subsequently, technical

evaluation of the bids received shall be completed by 26.05.2022 and

Letter of Award (LoA) shall be issued to the successful bidder by

30.05.2022. Further, agreement for the project shall be entered within

a week from issuing of LoA i.e, by 06.06.2022

The Project is scheduled to complete in 36 months time from the date

of entering into agreement. Out of 36 months, 3 months period is

earmarked for site preparation, mobilization of men & machinery etc

and the remaining 33 months is divided into 11 quarters and project

milestones are as below[Annexure R3 - Extract of project

milestones from the RFP documentl:

S,No. period
Target percentage

comPletion

| 3 months mobilization period

Quarter 1 5o/o

Quarter 2 5o/o

IV. Quarter 3 5%

V Quarter 4 tQo/o

V:. Quarter 5 lOo/o

V‖ . Quarter 6 t0o/o

4.

5.

6.
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S.No. Period
Target percentage

completion

V‖ | Quarter 7 50/o

IX Quarter 8 l5o/o

X. Quarter 9 t5o/o

Xi. Quarterl0 50/o

X‖ . Quarter 11 !5o/o

TOTAL ■000/●

As such, the bio-mining and bio-remediation of the legacy waste at

Jawaharnagar is expected to complete by the end of May 2025.

7. In respect of Alternative site for scientific disposal of MSW, it is submitted

that, the vacant land to an extent of 150 acres is in advance possession

of GHMC/ Concessionaire and ready for establishing processing and

disposal facility once the approach road issue is cleared by the Forest

Dept. As the request for diversion of 0.6228 ha of forest land for laying

approach road is now with the Deputy Inspector General of Forests

io vide letter dated 10.03.2022 [Annexure R4 enclosed]vlae l
. ' f, LqFfr0lr!flir
. requested for providing certain information and the same was provided by

GHMC vide letter dated L5,03.2022 [Annexure R5 enclosedl and DFO,

Sangareddy on 22.03.2022. The consolidated report was uploaded in the

portal by the Deputy Inspector General of Forest (Central) on 29.O3.2022

and it is expected that, GHMC may received the clearance from Forest

Dept in another 2 weeks. After that, GHMC will initiate the development

of MSW Treatment & Disposal facility and will complete the same in 18

months.

Submission & Praver

That in light of the above facts and circumstances, it is humbly prayed

that this Hon'ble Tribunal may be pleased to:

a. Consider the efforts of GHMC in calling tenders for Biomining of

already capped dumpsite at Jawaharnagar in compliance of the

orders of the Hon'ble NGT, Principal Bench dated 14.02.2020 in

OA No. 606 of 2018 immediately after the aPpeal filed by GHMC

was dismissed by the Hon'ble Supreme Court on 31'01.2022 in

Dairy No.8943l2}2l and reply from cPcB dated 25'03.2022 on

the advisory sought by GHMC vide letter dated 18.02.2022 as



ａ

Ｏ
ｍｅｎｔsatisfactory and not to impose any Environ I Compensation

onGHMCsincethecappedlegacydumpsiteisnotcontributingto

anyenvironmentpollutionastheentirelandfillgasesarebeing
harnessedforgenerationofCBGandeffortsarebeingmadefor
reducing surface and ground water pollution through a dedicated

project for comprehensive treatment of legacy leachate with

Rq.251.01 crore.

b. Permit the Respondent to file additional report/ affidavit, if this

Hon'bleTribunaldeemednecessaryanyfurtherinformation
regarding Present matter.

For the aforesaid facts and circumstances, it is therefore prayed that this

Hon'ble Tribunal may be pleased to close/ Dismiss oA No. 199 of 2021 and

pass such other order or orders as this Hon'ble Tribunal deems fit and

proper in the circumstances of the case and interest of Justice'

Sworn and signed on this the

zgfh Day of March, 2022 at HYderabad

Before me

Attestor
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（ VERIFICATION

I, D.S. Lokesh Kumar, S/o. Sri. Somaraju, aged about 43 years, Occ:
Commissioner, Greater Hyderabad Municipal Corporation (GHMC), R/o.
Hyderabad, do hereby declare that the contents made in the above
paragraphs are true and correct to the best of my knowledge and based on
records available with Respondent corporation and I believe the same to be
true and correct. Hence verified on this day of 29t{rMarch, 2022.

ADVOCATE DEPONEN丁

ヽ r
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GREATER HYDERABAD MUNiCiPAL CORPORAT:ON
Municipal Compiex′ LowerTankbund Road′ Hvderabad-500063

琳
HYDERABAD

Lr`No。04/SEcSWMp/GHMC/2020

Sir′

Dated:ヽ g.02.2022

Sub:GHMC‐ SWM‐ HonЪle National Green Tribuna1 0rders dated 14.02.2020
in OA No.606/2018-Review Applicatton dismissed by the HonЪ le NGT―

.  Ci宙!Appeai nled in the HonЪ le suprerne Court vide Dairy No・ 8943/2021-
Dismissed on 31.01.2022‐ Technical advice on proceeding for 81omining―

Requested‐ Reg.

Ref:1,Honue supreme Court orders Dt.31,01。 2022 in Dairy No,8943/2021
2.Honble Ngr orders Dt.14。 02.2020in OA No.606 of 2018

****ホ

It is to submit that′ 衝e HonЪ le Supreme Court of lndia dated in the reFerence lSt

cited upheld the order5 0f the HonЪ le NGT′ New Delhi in the reFerence 2nd cited dirding

GHMC to do bio‐ mining and bioremedbtton instead of capping of the Jawahar Nagarlegacy

dump sitet                                                                 ・

It is further submitted that while the CPCB Guidelines dated 29.04。 2019 deals with

rernediation of legacy dumpsites through bio‐rnining and bioremediatio食 ′ there are no

19uidelines on how to deal with the already scientinca‖ y Capped dumpsite′ to open it for

bionlining and bioremediation3

1n 宙ew of tlle above special situation ite.′  the scientiFlc capping works already

completed in a‖ restt but tte same capped dump tt to be now opened for bio‐ mining

and bioremediation as FX)r HonЪ le NC「 ordersa the CPCB rnay kindly consider deputing the

technical expetts for advising and guiding GHMC on how to proceed further with bio‐ rnining

of already“ pped dumpsite to comply the orders of Hon′ bie NCr dated 14.02.2020 in OA

No.606 of 2018 and HonЪ le Suprerne Court dated 31.01.2022 in the Dairy No.8943/2021.薔

恥 attking you′ s:r.

Yours fathfully′

Ot`γ

From To
The Commissioner I The Member Secretary,
Greater Hyderabad Municipal Corporation I Cengral Pollution Control Board
lSt目∞ らCC Comメ ex′        I PariVesh Bhawan′ Eatt Aり un Nagaら

Tankbund Road′ Hyderabad         l New Delh卜 110032
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I} GREATER HYDERABAD MUNICIPAL CORPORATION
11ヽ
｀
D〔 RARAD

Municipal Complex.Lower Tankbund Rond.Hyderabed… 500063

Affice of the
Comfiisslofler, GHMC

To

llle Co― issloner′

lnformation&Public Relations′

Hyderabad′ Telangana.

Sir′

Sub: GHMC - SWM - Pnbtication of "Global Tender inviting Request for
Proposal" - Requested - Regarding.

Ref : Tender(RFP)Nouce No:13/SE(SWM)/GHMC/2021‐ 2022
dt:28.03_2022

くくく>>>

It is hereby requested to publish a paper notification for′
′(31obal Tender

lnviting Request FoF PrOpOsal″ in any 2 dany English News Papers of largest

circulation nation wide.Please fumish the paper cliPPing Of the same to this omce

for record Purpose,GHMC will Pay the necessary publication charges on receipt of

bins tom I&PRo Contact&Communication details:Sri.Ro Sreenivasa Reddy← di n。 :

7032911018)and eeSWmc@鰤 milocoETl.

Thanking you sir.

Encl Global Notice Inviting RFP

論

”

Commissioner′

√k GHMC)々



Clobal Tender lnviting Request for Proposal

Contrttissionera

J、  GHM,1)求

GREATER HYDERABAD MUNICIPAL CORPORAT10N

Item
sl.
No.

NIT No. Name ofthe WOrk
Start DatttaSt

Date&TitFte fOF

Receipts of Bids

Deeigrution&
Addreee of the
Contact officer.

1 Tender(RFP)

Notice No:

13/SEISWM)/G
HMC/2021‐2022

dt 28.03.2022

Disposal of Legacy Waste
from scientifically capped

|awaharnagar legacy
dumpsite through Bio-
mining and
Bioremediation for land
reclamatiory resource
recovery and suitable
disposal of residual solid
wastes as per Sl{/lv{ Rules
2076

Bid Document
Dow」oad Start
dated
29。03.2022

010.00 hrs(IST)

onwards.

Pre Bid rneeting:

12,04.2022(D

ll.30 hrs(ISD

Bid stlbmisslon

Due date:

13,05.2022

16.∞ hrs(lST)

Executive

Englneer(SV颯И
)′

IVふ ■ooち CC
CorrLPlex′ GHMC
HO′ Tank bund
Road′ Hyderabad.
Cell No:

7032911018

Bid Documentshall be dowdOaded from″ www.eprocurement.telangana.照 )v,in″ under(orl
from″
―
.ghmC,貿 OV.in″ under Notifica● ol、/tenders



Paper C‖ pping of Tender Notice

A.Times oflndia Newspaper dt‐29.03.2022
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6.3 ProjectMilestones

Alltheprovisionsoffenaltiesandlncentivesshallbeapplicablebasedonquarterlymilestones.

considering 33 months duration for project completion excluding initial 3 months
mobilization period, the milestones shall be linked with thefollowinlg percontageofwork
completion:

A. MilestonesfortheBio-miningwork:

S.No. Period Target%cOmp19tiOn  l
1 First 3 months~ MobilizatiOn

(
'uattcr l 5%
( ruarter 2 5%

lV. Quarte-

―

V. uarter 4 10%
Vl lualtcr 5 10%
Vn Quarter 6 10%
Vlll Quarter 7 5%
lX Quarter 8 15%
X QuartCr 9 15%
Xl ２

一
uarterl0 5%

Xn
一Ｃ )uartcr ll 15%
TOTAL 100%

D

Note:Above percentages 
1

survey report to be submitted by the successful Bidder duly veriJied by the independint'Agency.

B' Mile stone for construction of Landfill and construction of LTp or any other arrangementfor
management of Leachate and installation offlaring system or any other managementsystem for Gas:
End of Quarter 1.

6.4 PenaltyforNon-Compliance

S.No. PenaltyDescription PenaltyAmount
1 Non-compliance to SWM Rules 2016 and

otherEnvironmental Standards notified by
regulatoryauthoritiesorasspecifi edintheCon
tmct.

Rs.20,000/-perincidenceperday,till

thecomplianceofthe

failureisachieved.

う
４ I Non-

complianceofSafetyStandards,useofpersona

lProtectiveEquipment,fi resafety,slope
stability while forming windrows (if any)
duringpre-stabilizationprocessbythe

workers.

Rs.20,000 /- per incidence per day,
tillthecomplianceofthefailureisachi

eved.

3 Non-complianceagainstdisposalmechanism
asprescribedinthescopeofwork(forinert,RDF.
Recyclables, Soil enricher,C&Dor
anyotherend product).

Rs. I 0,000/-per incidenceperday,till
thecomplianceoft hefailureisachieved.

37
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GOVERNMENT OFINDlA

…mtSTRY OF HVIRONM=軒′FORttT“ CLIMATE CHANGE
Iltegrated Regiona1 0fFicer

Antya Bhavan′ OPP RBI″ Saifabld′ Hyderaba崎 Telangma 5010004
●‐mail::rOお ydorab3dⅢmcrc(o8。 v.in

Deputv Inspector General of Forests (Cenhal)

RNQ←Ъ
淋/躍
‐
軍甍P3

To′

鴨 e SPttial Chier Set‐ retaり 'tO the COvcrnnlcnt′

EnvirOninent′ Forests,Scit・ ncc dヒ 1｀でchn()I()R)′ Dcpartinent′
Telatlgana State Socrctariat′ 卜lydcrtlbad

Subie・Ct    DiveFSiOn Of O.6228h■ of FoFOSt iand fOr iayl■
3 appro‐ ach rOad to the

prOpOsed MuniciPal Solid Waste(MSヽ
鱒 treatmcnt and disPosal facility

of GHMC at Nallavelly(V)′ NallavoUy潔囁′Sangareddy Dist.′ in favouF‐
oF Supaintending Engineor(SWM)′ GHMc Hyderabad‐ reg

Reference: The State Covernment Letter No.39/For.1(l1/2022 dated 24.01.2022

Madam′
With reftDron“ to thO aL● ovo dted lettcr on tho suttOcL′ I am directed to Fquestl

you to submit the fOllowing additional infOrilla6on/ dα lurncnts/ぜlarifiCatibn/
updauOn at the earliest ror further congdora轟 on ofthe prop∝ al under FCA′ 1980,

1. The PCCF(HoFF)′  Tclangana 、′idc 10tter No.15221/2018‐ FCAl datod
31,12_2021 and tho DFO in theI)ARl II(hard cOPy)′ reportctt thot an oxtent of
3.20 ha.oF dcgradod「 orest area irl Koctakanchi RcscFVC Forcst()f Sangareddy
Range has been identitted fOr C(、 :llPcllsatOら`affOrestation and CA tthenle
also subnlitted for 3.20 ha.  II()wevcr′  tho DFC)in Part II oF the online
proposal reported tllat l.5 ha of dc8radOd fOrtSst artSa in Compt、 No."z
Kazipalli RF & beat′  wailal sectlo:、 ′ Stln3areddy Range & Division is・

      idendfied fttr CA Plantatai(】 、_Hel■ce it is req■ ested to clarify the
discrepancies in the aren identified fOr CA and atay■ lso update correct
details in the online applicatiOn.

2 Whethor any● lterna活 vcs werc cxaminod fOr Onaliね 饉on oF thc ttblect road
StFetCh?if so″ Pleasc Provide dctails of altoFnatiVe alignments e漱 mined and
s●bmit a lnaP dePiCting all such altematlves examined.

ヽ
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Copy to:―

1.The PrinciPal ChieF ConservatoF Of「 0=ests.Forests DcPartinent/Noda1 0fflict・
r

(FCA), Covt. of Telangana AranYa Blravatl, Saifabad' I'{yde

2. 'ilre Commi$'sioner GHMC Municipal cotnplex'

rai“hactthlncOttnlail.conl,

3.Cuard rile.

f)cputv Inspcctor General of Forests (Ccntral)

ハ  メ

,2

・
1-‐ ‐
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臨 酬 謝
n°

“
IC°rporation′

Lower Tank 3und Road′

晦 bad・

缶.聞.594/ACcH8tSp/EttSWMン 2015

Mamm′

To.
The Prl.chief cOnservator Of FO饉 &
(Head of For(涎丈Force)′ FAC
Aranya Bhavan
Hγderabad-500004.

Dt: 15;03.20A2

.HHC -@ffi.oa ro the propffiril

HHTI1:X*,1 ."f ,H.A.::ll:*i-{_4!;;iildisposarfr 
ciriryor

In cmuntlaむ On tO the letter addressed by GHMc宙
de reFerence l載 ctted and

臨LR織麻T鑑紺ral°fおret ttn鋤輌ぬ餞翻“釧に鴨雰驚 :糧躙躍通翻糧殷般
g棚

螂
lmnd insdeせЮ Forest and has no mOtOrable accest roado A
股胤    1%酬魁鶴l・c騰体utch→ねr ttar由けcomm晦

尉鶏脱鵬all ule possi翻む∝a量端
CL『

1月踏 絶職柵)um fOrest land fOr芝
NampOr HigれⅥey.

Commissioner, GHfvlC鍬 正面冒電驚口
諏雨西華而蕩覆薦蕩轟ご

…

辞1籠

i;r,*#e"ffirj,+g:*tx311ii dared 10.03.2022 of the Depury

fffi fr"mT*}1m.drlg cty wir be transporred to the abovepppO釧 mdlり h dosed ttermeudI.鍛弾I淵』ぱ棚躍鴨犠1誦餞paciv Of10 m i● nal・h P
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n譜
臨諄鯰d精けfr9m tte Nattpur Hも高:デ

Youtt Fa繭向|け′

colヽ1`lなneF.

デン ,HMC

0ガ
115,Ⅲ 解
眸Ц聟・0


